HIGH COURT OF SIKKIM
GANGTOK

No. 22/HCS Date: 04.07.2017
NOTIFICATION

Hon’ble the Chief Justice, High Court of Sikkim has been pleased to appoint
Administrative Judge/Portfolio Judge of Subordinate Courts as under: -

1. Hon'ble Mrs. Justice Meenakshi Madan Rai; East and South Districts;

2. Hon'ble Mr. Justice Bhaskar Raj Pradhan; West and North Districts.

As Administrative Judge/Portfolio Judge, Hon’ble Judge is also required to write
Annual Confidential Reports of Judicial Officers as Reporting/Reviewing Authority, as the
case may be.

Hon'ble the Chief Justice shall be the Reviewing/Accepting Authority for the

same.
By order,
Sd/-
(N.G. Sherpa)
REGISTRAR GENERAL

Memo No. V (25) Confdl./HCS/3420-39
Dated: 04.07.2017
Copy to:-
1. The Joint Registrar-cum-Sr. Judgment Writer/PPS to Hon'’ble the Chief Justice for
his Lordship’s kind information.
2. The Principal Private Secretary to Hon’ble Judge for her Ladyship’s kind
information.
The Private Secretary to Hon’ble Judge for his Lordship’s kind information.

The District & Sessions Judge (West) at Gyalshing.

The District & Sessions Judge (North) at Mangan.

The District & Sessions Judge (East) at Gangtok.

The District & Sessions Judge (South) at Namchi.

The Chief Judicial Magistrate-cum- Civil Judge (South) at Namchi.
The Chief Judicial Magistrate-cum- Civil Judge (North) at Mangan.
10.The Chief Judicial Magistrate-cum- Civil Judge (West) at Gyalshing.
11.The Civil Judge-cum- Judicial Magistrate (East) at Gangtok.

W X NSO U AW

12.The Civil Judge-cum- Judicial Magistrate, Chungthang Sub-Division, North Sikkim.
13.The Civil Judge-cum- Judicial Magistrate, Soreng Sub-Division, West Sikkim.
14.All the Section In-charge, High Court of Sikkim, Gangtok.

15.The PA to Registrar General, High Court of Sikkim, Gangtok.

16.The PA to Registrar, High Court of Sikkim, Gangtok.

17.The Computer Cell, High Court of Sikkim, Gangtok for uploading the same in the
website of High Court of Sikkim.
18. Notice Board,
19.Guard file &
20.File.
Sd/-
REGISTRAR



